719 Written Answers

(b) if so, what are the details of
the Convention?

Tue MINISTER or LABOUR anD
EMPLOYMENT aNp PLANNING
(Surr GurzariLaL Nawnpa): (a) The
LL.O. adopted as early as in 1930, a
Convention providing for the speedy
elimination of Forced Labour except
in cases where such labour was
required to be performed under com-
pulsory military service laws or as
part of normal civic obligations. The
Government of India have already
ratified this Convention. An addi-
tional Convention for the immediate
abolition of Forced Labour has been
adopted by the International Labour
Conference in June 1957.

(b) The Convention adopted in
June 1957 lays down that Member
States should take effective measures
to secure the immediate and complete
abolition of the following forms of
forced or compulsory labour:—

(i) as a means of political coer-
cion or education or as a
punishment for holding or
eXpressing VIEws O VIews
1ideologically opposed to the
established political, social or
economic system;

(1) as a method of mobilising and
using labour for purposes of
economic development;

(iii) as "a means of labour discip-

line;

(1v) as a punishment for having
participated in strikes;

(v) as a means of racial, social,

national or religious discrie

mination.
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+[PROPOSAL TO STRENGTHEN COMMU~

NITY  DEVELOPMENT  CAMPAIGN
BEFORE UN Socia Commis-
SION

180 Surt NAWARB SINGH CHAU-
HAN: Will the PrimME  MINISTER be
pleased to state:

(a) whether 1t is a fact that the
proposal to strengthen the Community
Development Campaign which was
brought forward by India before the
United Nations Social Commission in
May last, was unamimously adopted; 1f
so, what 1s the authentic version of
the same; and

(b) the number of members who
adopted the proposal unanimously and
the names of the countries to which
they belonged?]
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Ut &t wfy 9x g 7 39 foe
H T &1 FTETS & (A7 Fqrazg+ (awr-
o=t arrfaer g =
t[Tue PRIME MINISTER anp MIN-
ISTER or EXTERNAL AFFAIRS
(SHRT JawAaHARLAL NeHRrRU): (a) Yes,
Sir. A copy of the resolution spon-
sored by Egypt, Greece, India and
Netherlands and adopted by the

Social Commission is placed on the
Table of the House.

(b) The Social Commission has 18
members. The resolution was adopt-
ed by 17 votes. One member was
absent. The names of the countries
represented on the Commission are:

1. Byelorussian
Republic.

. China.

. Colombia.

. Czechoslovakia.

. Dominican Republic.

Ecuador.

. Egypt.

. France.

Soviet Socialist

O =3 O D W

+[1English translation.
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9. Greece.
10. India.
11. Netherlands.
12. New Zealand.
13. Philippines.
14. Spain.
15. Sweden.

16. Union of
Republics.

17. United Kingdom of Great
Britain and Northern Ireland.

Soviet  Socialist

18. United States of America.

Resolution adopted by the U.N. Social
Commission on Community Develop-
ment.

RESOLUTION

DEVELOPMENT—REPORT
OoN CONCEPTS AND PRINCIPLES AND
RECOMMENDATIONS ON FURTHER
PracTicAL MEASURES TO BE TAKEN
BY INTERNATIONAL ORGANISATIONS

The Social Commission, having
considered the Resolution on Com-
munity Development adopted by the
General Assembly on 21 February
1957, the Report of the Secretary-
General on Concepts and Principles of
Community Development and Recom-
mendations on Further Practical
Measure to be taken by International
Organizations and comments of Gov-
ernments on the Principles of Com-~
munity Development.

Recommends that the Economic and
Social Council adopt the following
resolution: —

The Economic and Social Council,
bearing in mind the resolution on
community development [GA/RES/
1842 (XI)]adopted by the General
Assembly on 21 February 1957, the
report of the Secretary-General
(E|CN.5|325), the views of different
Governments as summarized in this
report and the discussion that took
place in the Social Commission at its
eleventh session,

1. Notes with satisfaction the grow-
ing understanding of the basic princi-
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ples of community development, and
increasing recognition of the com-
munity development movement, in its
different forms, as an essential instru-
ment of national and international
action, particularly in the under-
developed regions, for promoting
economic and social progress;

2. Commends the latest formulation
of the essential character and require-
ments of the principles and techni-
ques of the community development
process, embodied in the twentieth
Report of the Administrative Commit-
tee on Co-ordination to the Council
(E|2931) and incorporated in the
present report of the Secretary-Gene-
ral, to the attention of all Govern-
ments and international organiza-
tions;

3. Recognizes that assistance by
international organizations to Govern-
ments in the field of community
development should be organised on a
long-term basis and endorses the pro-
posals contained in the Secretary-
General’s report to this end;

4. Recommends to Member Gov-
ernments and international govern-
mental and non-governmental organi-
zations, so far as may be practicable,
the following steps to improve com-
munity development and strengthen
international action for this purpose:

(a) The co-ordinated operation,
with special emphasis on their bear-
ing upon community development
plans in each country, of the relevant
parts of the programmes of the spe-
cialised agencies and of the organiza-
tions  functioning under United
Nations aegis, such as UNICEF and
other bodies charged with measures
of relief and rehabilitation;

(b) More effective co-ordination at
the country level of the international
agencies assisting Governments in
general or particular aspects of their
community development programmes,
taking into account, for this purpose,
the activities under bilateral assis-
tance and of non-Governmental
organizations;

(c) Further study of the essential
elements of Community Development
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process and of the prerequsites for a
well-balanced Community Develop-
ment programme particularly concern-
ing traming and supervision of per-
.sonnel,

(d) Further exploration of the
possibilities of extending the applica-
tion of the principles and programmes

of community development to urban
areas,

(e) Imtiation and assistance in the
-organisation of conferences, seminars,
workshops and studied tours at mnter-
national, regional and national
levels to promote better understanding
of communily development processes
and techniques, both in their general
and technical aspects, as well as to
establish and improve training facili-
ties for all personnel, both paid and
voluntary, concerned with the plan-
ning and execution of community
development programmes,

(f) Initiation and assistance of pro-
grammes of research and publication
on particular aspects of community
development as suggested 1n paragraph
5 of resolution 585 C(XX), of the
Council and mn the work programme
of the Social Commuission for 1957-59,
taking mto account the resources of
mternational, regional and national
bodies that are available at the pre-
sent time and utilizing these to the
maximum extent possible for this
purpose,

5 Requests the Secretary-General
10 prepare for the next session of the
Commission and the next ensuing
session of the Council, 1n co-operation
-with the specialized agencies concern-
ed, a report on the progress of all
significant measures m the field of
community development The report
should include recommendations for
further action as may be necessary ]
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t[RESTORATION OF THE ARTICLES OF
INDIAN DIPLOMATS SEIZED BY THE
PAKISTANI POLICE AT LAHORE

181 Surt NAWAB SINGH CHAU-
HAN Will the PRIME MINISTER be
pleased to state:

(a) whether the articles of Indian
Diplomats seized by the Police at
Lahore 1n connection with the mcident
of the 9th May, have since been res-
tored to them,

(b) if so, when they were restored;
and

(c) what were the details
articles?]
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